2
.
v

p;
/.

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

~ |/JODHPUR BENCH, J ODHPUR
ORDER SHEET
|APPLICATIONNo. -~ :of R
Appliicant(s):- ' Respondent(s) : -
Advqcate for : h
Applicant(s) : Respondent (s) :
Notes of'ttle‘re‘gisﬁ'y - ) - 4 Orders ofthe Tribunal ~~ - ) T
' » OA No0.290/00085/2015

| Dlte of Order : 24.05.2016

. Aditya Singhvi , present, for applicant
Mr. K.S. Yadav, present, for respondents.
When the matter was taken up today, learned counsel
/ppearrng for the respondents submrtted that appomtment _
order has been 1ssued to the applicant on 06.04.2016 and
that the matter has become infructious.
Learned counsel appearing for the applicant agrees

} for closing the matter after recording the statement made

|| by the learned counsel for the respondents

| Accordmgly, the OA is dlsposed of in view of the
1ssuance of the aforesard appointment order subject to
J | terms and condltlons mentloned therein. No order as to
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